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Bid Number/gyel waies (Rs geam):
GEM/2023/B/4341614
Dated/fgaiar : 14-12-2023

Bid Document/ fas g&mast

Bid Details/[9g faewor

Bid End Date/Time/RE s aa f al@/aag

25-12-2023 11:00:00

Bid Opening Date/Time/fas gead &I
ad@/aaa

25-12-2023 11:30:00

Bid Offer Validity (From End Date)/Q3 Q2reer
duar (9 A A ad@ A)

80 (Days)

Ministry/State Name/Fara /I & I

Ministry Of Health And Family Welfare

Department Name/[A#9r & =re1

Department Of Health And Family Welfare

Organisation Name/@316d & =1

Food Safety And Standards Authority Of India

Office Name/@aie I &l =TH

Fda Bhawan

Item Category/dig HeIRY

Monthly Basis Cab & Taxi Hiring Services - Sedan; 2500 km
x 320 hours; Local , Monthly Basis Cab & Taxi Hiring
Services - Premium Sedan; 2500 km x 320 hours; Local ,
Short Term Cab & Taxi Hiring Services - Sedan; Local;
80Kms x 10Hrs , Short Term Cab & Taxi Hiring Services -
Premium Sedan; Local; 80Kms x 10Hrs , Short Term Cab &
Taxi Hiring Services - SUV; Local; 80Kms x 10Hrs

Contract Period/3i[a4 3@f®

2 Year(s)

Minimum Average Annual Turnover of the

bidder (For 3 Years)/f[dsX & =gad# 3itaa
arffep ei3ia] (3 anf @)

200 Lakh (s)

Years of Past Experience Required for

same/similar service/3=¢/@a Qai3it & AT |3 vear (s)
AT T g & ag
Past Experience of Similar Services
required/s® e H A3 7 WS 3mads Yes
AT &
MSE Exemption for Years Of v
Experience/3/3d & auf & wATHS P/ s
Startup Exemption for Years Of v

es

Experience/3JHd & auf & FIEIHT Fe/
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Bid Details/f5 faaor

Experience Criteria,Bidder Turnover,Certificate (Requested
. . in ATC),Additional Doc 1 (Requested in ATC)
Document required from seller/fshal & AN | +|n case any bidder is seeking exemption from Experience /

NT TEAAST Turnover Criteria, the supporting documents to prove his
eligibility for exemption must be uploaded for evaluation by
the buyer

Bid to RA enabled/[s & Ra¥ =frareh afora forar | Yes

RA Qualification Rule 50% Lowest Priced Technically Qualified Bidders

Type of Bid/3 & y&R Two Packet Bid

Time allowed for Technical Clarifications
during technical evaluation/d&alidl #Fgdihd & |2 Days

3N At TAEROT ¥ AT FHT
Estimated Bid Value/3gafad s iea 19407150
Evaluation Method/fid ugid Total value wise evaluation

Financial Document Indicating Price

Breakup Required/#cd &2iial arer fadir g&ddst | ves
SB3IT IS &

EMD Detail/3uas faaror

Advisory Bank/Tsarssit & Bank Of Baroda

EMD Amount/$Tadr Ifr 300000

ePBG Detail/&didish Razor

Advisory Bank/usaissil §& Bank Of Baroda

ePBG Percentage(%)/sdidish ufaera (%) 3.00

Duration of ePBG required (Months)/Sdies &Y

26
InfEa wafa (@),

(a). EMD EXEMPTION: The bidder seeking EMD exemption, must submit the valid supporting document for the
relevant category as per GeM GTC with the bid. Under MSE category, only manufacturers for goods and Service
Providers for Services are eligible for exemption from EMD. Traders are excluded from the purview of this
Policy./Si9 @ el & AT ST TT & Fogd IS BT FATAT HeINT & forw I3 F Ay 34 Fafdq gFarast vdd A
Wm%ﬂammﬁQSWﬁﬁ#mamwaﬁ%mwuaméﬂm@rﬁwasuﬁ%l Tt o 39 Aifa &
ST A AEL @M 91 &

(b). EMD & Performance security should be in favour of Beneficiary, wherever it is applicable./3uas) 3iR Turea
JATA T, ST TE A el &, et & gaT 7 gt arfew)

Beneficiary/arandf :

Senior Accounts Officer
Fda Bhawan, Department of Health and Family Welfare, Food Safety And Standards Authority of India, Ministry of
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Health and Family Welfare
(Senior Accounts Officer, Fssai, New Delhi)

Splitting/fasrsiet
Bid splitting not applied/dtel AT o9y el fopam .

MIl Compliance/THTSITS 3igurel

MII Compliance/TH3TS3TS el Yes

MSE Purchase Preference/ta#tds @i adiaar

MSE Purchase Preference/Tauds @lig adigdr Yes

1. If the bidder is a Micro or Small Enterprise as per latest definitions under MSME rules, the bidder shall be
exempted from the requirement of "Bidder Turnover" criteria and "Experience Criteria" subject to meeting of
quality and technical specifications. If the bidder is OEM of the offered products, it would be exempted from the
"OEM Average Turnover" criteria also subject to meeting of quality and technical specifications. In case any
bidder is seeking exemption from Turnover / Experience Criteria, the supporting documents to prove his eligibility
for exemption must be uploaded for evaluation by the buyer.

2. If the bidder is a Startup, the bidder shall be exempted from the requirement of "Bidder Turnover" criteria and
"Experience Criteria" subject to their meeting of quality and technical specifications. If the bidder is OEM of the
offered products, it would be exempted from the "OEM Average Turnover" criteria also subject to meeting of
quality and technical specifications. In case any bidder is seeking exemption from Turnover / Experience Criteria,
the supporting documents to prove his eligibility for exemption must be uploaded for evaluation by the buyer.

3. The minimum average annual financial turnover of the bidder during the last three years, ending on 31st
March of the previous financial year, should be as indicated above in the bid document. Documentary evidence in
the form of certified Audited Balance Sheets of relevant periods or a certificate from the Chartered Accountant /
Cost Accountant indicating the turnover details for the relevant period shall be uploaded with the bid. In case the
date of constitution / incorporation of the bidder is less than 3-year-old, the average turnover in respect of the
completed financial years after the date of constitution shall be taken into account for this criteria.

4. Years of Past Experience required: The bidder must have experience for number of years as indicated above in
bid document (ending month of March prior to the bid opening) of providing similar type of services to any
Central / State Govt Organization / PSU / Public Listed Company. Copies of relevant contracts / orders to be
uploaded along with bid in support of having provided services during each of the Financial year.

5. Purchase preference to Micro and Small Enterprises (MSEs): Purchase preference will be given to MSEs as
defined in Public Procurement Policy for Micro and Small Enterprises (MSEs) Order, 2012 dated 23.03.2012 issued
by Ministry of Micro, Small and Medium Enterprises and its subsequent Orders/Notifications issued by concerned
Ministry. If the bidder wants to avail the Purchase preference for services, the bidder must be the Service
provider of the offered Service. Relevant documentary evidence in this regard shall be uploaded along with the
bid in respect of the offered service. If L-1 is not an MSE and MSE Service Provider (s) has/have quoted price
within L-1+ 15% of margin of purchase preference /price band defined in relevant policy, then 100% order
quantity will be awarded to such MSE bidder subject to acceptance of L1 bid price.

OM_No.1 4 2021 PPD _dated 18.05.2023 for compliance of Concurrent application of Public Procurement Policy
for Micro and Small Enterprises Order, 2012 and Public Procurement (Preference to Make in India) Order, 2017.
6. Estimated Bid Value indicated above is being declared solely for the purpose of guidance on EMD amount and
for determining the Eligibility Criteria related to Turn Over, Past Performance and Project / Past Experience etc.
This has no relevance or bearing on the price to be quoted by the bidders and is also not going to have any
impact on bid participation. Also this is not going to be used as a criteria in determining reasonableness of
quoted prices which would be determined by the buyer based on its own assessment of reasonableness and
based on competitive prices received in Bid / RA process.

7. Past Experience of Similar Services: The bidder must have successfully executed/completed similar Services
over the last three years i.e. the current financial year and the last three financial years(ending month of March
prior to the bid opening): -

1. Three similar completed services costing not less than the amount equal to 40% (forty percent) of the

3/11


https://bidplus.gem.gov.in/bidding/downloadOmppdfile/

estimated cost; or

2. Two similar completed services costing not less than the amount equal to 50% (fifty percent) of the estimated
cost; or

3. One similar completed service costing not less than the amount equal to 80% (eighty percent) of the estimated
cost.

8. Reverse Auction would be conducted amongst first 50% of the technically qualified bidders arranged in the
order of prices from lowest to highest. Number of sellers eligible for participating in RA would be rounded off to
next higher integer value if number of technically qualified bidders is odd (e.qg. if 7 bids are technically qualified,
then RA will be conducted amongst L-1 to L-4). In case number of technically qualified bidders are 2 or 3, RA will
be between all without any elimination. If Buyer has chosen to split the bid amongst N sellers, then minimum N
sellers would be taken to RA round. In case Primary products of only one OEM are left in contention for
participation in RA based on lowest 50% bidders qualifying for RA, the number of sellers qualifying for RA would
be increased to get at least products of one more OEM (directly participated or through its reseller) if available.
Further, if bid(s) of any seller(s) eligible for MSE preference is / are coming within price band of 15% of Non MSE
L-1 or if bid of any seller(s) eligible for Make in India preference is / are coming within price band of 20% of non
MIl L-1, then such MSE / Make in India seller shall also be allowed to participate in the RA process.

Additional Qualification/Data Required/31fait® deadr /3maas Ser

Fleet of owned vehicles with service provider, (Please limit the number to up to 100% of the
vehicles demanded or 30 whichever is lesser):22

Drivers on Payroll (in Numbers) (Please limit the number to up to 100% of the vehicles demanded or
30 whichever is lesser):22

Minimum years (up to 5 years) of experience in related field:3

Number (upto 100%) of vehicles demanded should have been provided in a single contract to a
government agency in the past three years:22

Number (up to 100%) of vehicles demanded should have been provided in the past 1 year to
government agencies:22

Geographic Presence in States:New Delhi and the office registered address should be within 15 km of radius
from the FDA Bhawan.

Rate Per Km for Extra Usage in excess of chosen package as per the Vehicle Type selected. In case
of bunch bid buyer must indicate extra KM rate for every Vehicle Type that is
bunched::Local/outstation for sedan= Rs 14/- per km Extra km

Local/outstation for premium Sedan= Rs 16/- per km

Extra km Local/outstation for premium SUV= Rs 18/- per km

Night charges local/outstation(applicable between 11:00 P.M to 06:00 A.M) for sedan= Rs 250/-

Night charges local/outstation(applicable between 11:00 P.M to 06:00 A.M) for premium sedan= Rs 250/-

Night charges local/outstation(applicable between 11:00 P.M to 06:00 A.M) for premium SUV= Rs 250/-

Extra GST applicable

Rate Per Hour (Inclusive of GST) for Extra Usage in excess of chosen package£xtra rate per hour
local/outstation for sedan = Rs 60/- per hour

Extra rate per hour local/outstation for premium sedan = Rs 80/- per hour

Extra rate per hour local/outstation for premium SUV = Rs 80/- per hour

Extra GST applicable

Monthly Basis Cab & Taxi Hiring Services - Sedan; 2500 Km X 320 Hours; Local ( 11)

Technical Specifications/dali fafAPar

Specification Values

Core

Vehicle Type Sedan
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Specification

Values

Type of car (Please select at least 3
options)

Honda Amaze , Maruti Suzuki Dzire , Hyundai Xcent , Tata Tigor,

Toyota Etios

Usage Variant

2500 km x 320 hours

Type of Service

Local

Year of Vehicle Model

2020, 2021, 2022

Km Travelled

Upto 50,000 Kms

Air Conditioning Requirement A/C
Area of Operation Plains
Fuel Type Any
Addon(s)/us3iia

Outstation night charges applicable Yes

Additional Specification Documents/3ifaR® AR &

Consignees/Reporting Officer/mRch/Raféar fwrd

Consignee o
S.No./®. || Reporting/Officer/ Additional
. N Address/adr Number of Requirement/3ifaR@®
4. Vehicle(s) e —
31T
e Estimated number
of outstation
. 110002,FDA Bhawan near Bal nights per month
1 Pankaj Azad Bhavan, Kotla Road, New Delhi 1 per vehicle : 3
e Duration in Months
124

Monthly Basis Cab & Taxi Hiring Services - Premium Sedan; 2500 Km X 320 Hours;

Local ( 2)

Technical Specifications/daidh fafAEar

Specification

Values

Core

Vehicle Type

Premium Sedan

Type of car (Please select at least 3 options)

Maruti Suzuki Ciaz , Honda City

Usage Variant

2500 km x 320 hours

Type of Service

Local
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Specification

Values

Year of Vehicle Model

2020, 2021, 2022

Km Travelled

Upto 50,000 Kms

Air Conditioning Requirement A/C
Area of Operation Plains
Fuel Type Any
Addon(s)/us3iia
Outstation night charges applicable Yes
Additional Specification Documents/3ifaR® AR &
Consignees/Reporting Officer/mRc/Raféar fwrd
Consignee o
S.No./®. || Reporting/Officer/ Additional
) N Address/aar Num.ber of Requirement/3ifaR@®
g. / Vehicle(s) ph—
3
e Estimated number
of outstation
. 110002,FDA Bhawan near Bal nights per month
1 Pankaj Azad Bhavan, Kotla Road, New Delhi 2 per vehicle : 3
e Duration in Months
124

Short Term Cab & Taxi Hiring Services - Sedan; Local; 80Kms X 10Hrs ( 5)

Technical Specifications/daidh fafAEar

Specification

Values

Core

Vehicle Type

Sedan

Type of car (Please select at least 3
options)

Honda Amaze , Maruti Suzuki Dzire , Hyundai Xcent , Tata Tigor,
Toyota Etios

Type of Service

Local

Usage Variant

80Kms x 10Hrs

Year of Vehicle Model

2020, 2021, 2022

Km Travelled

Upto 50,000 Kms

Air Conditioning Requirement

A/C

Area of Operation

Plains
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Specification Values

Fuel Type Any
Addon(s)/us3iia
Outstation night charges applicable Yes

Additional Details/31faR® faor

Type of Trip (One-way/Return) One-Way/Return

Additional Specification Documents/3ifaR® AR &

Consignees/Reporting Officer/mRc/Raféar fwrd

Consignee .
S.No./w. || Reporting/Officer/ Additional
) N Address/aar Num.ber of Requirement/3ifaR@®
g. / Vehicle(s) PR,
3
e Estimated No. of
Outstation Nights
: 110002,FDA Bhawan near Bal o
1 Pankaj Azad Bhavan, Kotla Road, New Delhi > . F[))il;';lteigrlwc:i D}a())/cs) .
360

Short Term Cab & Taxi Hiring Services - Premium Sedan; Local; 80Kms X 10Hrs ( 2 )

Technical Specifications/daidh fafAEar

Specification Values
Core
Vehicle Type Premium Sedan
Type of car (Please select at least 3 options) Maruti Suzuki Ciaz , Honda City , Hyundai Verna
Type of Service Local
Usage Variant 80Kms x 10Hrs
Year of Vehicle Model 2020, 2021, 2022
Km Travelled Upto 50,000 Kms
Air Conditioning Requirement A/C
Area of Operation Plains
Fuel Type Any
Addon(s)/us3iia
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Specification Values
Outstation night charges applicable Yes
Additional Details/31faRs favor
Type of Trip (One-way/Return) One-Way/Return
Additional Specification Documents/31fafR® AR gras
Consignees/Reporting Officer/ @l /Ruiféar i@
Consignee o
S.No./&. || Reporting/Officer/ Additional
. R/ RS Address/adr Number of Requirement/31faR@®
g. Vehicle(s) o ——
IR
e Estimated No. of
Outstation Nights
. 110002,FDA Bhawan near Bal L
1 Pankaj Azad Bhavan, Kotla Road, New Delhi per V?h'c!e : 50
e Duration in Days :
300

Short Term Cab & Taxi Hiring Services - SUV; Local; 80Kms X 10Hrs ( 2)

Technical Specifications/dalid RAfRAPAr

Specification

Values

Core

Vehicle Type

Premium SUV

Type of car (Please select at least 3
options)

Crysta

Toyota Innova , Toyota Fortuner , Tata Harrier , Toyota Innova

Type of Service

Local

Usage Variant

80Kms x 10Hrs

Year of Vehicle Model

2020, 2021, 2022

Km Travelled

Upto 50,000 Kms

Air Conditioning Requirement A/C
Area of Operation Plains
Fuel Type Any
Addon(s)/Ts3ii

Outstation night charges applicable Yes

Additional Details/31faR@ faavor
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Specification Values

Type of Trip (One-way/Return) One-Way/Return

Additional Specification Documents/3ifaR® AR gras

Consignees/Reporting Officer/mRd/Raféar fwrd

Consignee .
S.No./®. || Reporting/Officer/ Additional
. N Address/aar Number of Requirement/3ifaR@®
g. / Vehicle(s) PR,
31y
e Estimated No. of
Outstation Nights
: 110002,FDA Bhawan near Bal o
1 Pankaj Azad Bhavan, Kotla Road, New Delhi || , Dervehicie bi?/s _
500

Buyer Added Bid Specific Terms and Conditions/sa g s a1 Rz i Ry ot

1. Experience Certificate for the supply of the same to any Govt/ PSU/ any renowned private organisation
along with Supply/ Purchase Order.

2. If the agency is registered under MSME or NSIC, then EMD exemption certificate needs to be enclosed.
Service & Support

AVAILABILITY OF OFFICE OF SERVICE PROVIDER: An office of the Service Provider must be located in the
state of Consignee. DOCUMENTARY EVIDENCE TO BE SUBMITTED.

4. Service & Support

Dedicated /toll Free Telephone No. for Service Support : BIDDER/OEM must have Dedicated/toll Free
Telephone No. for Service Support.

5. Service & Support

Escalation Matrix For Service Support : Bidder/OEM must provide Escalation Matrix of Telephone Numbers
for Service Support.

6. Forms of EMD and PBG
Bidders can also submit the EMD with Account Payee Demand Draft in favour of
Senior Accounts Officer, FSSAI
payable at
New Delhi

Bidder has to upload scanned copy / proof of the DD along with bid and has to ensure delivery of hardcopy
to the Buyer within 5 days of Bid End date / Bid Opening date.
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7. Forms of EMD and PBG

Bidders can also submit the EMD with Fixed Deposit Receipt made out or pledged in the name of A/C
(Name of the Buyer). The bank should certify on it that the deposit can be withdrawn only on the demand
or with the sanction of the pledgee. For release of EMD, the FDR will be released in the favour of the
bidder by the Buyer after making endorsement on the back of the FDR duly signed and stamped along
with covering letter. Bidder has to upload scanned copy/ proof of the FDR along with bid and has to ensure
delivery of hardcopy to the Buyer within 5 days of Bid End date/ Bid Opening date

8. Forms of EMD and PBG

Successful Bidder can submit the Performance Security in the form of Account Payee Demand Draft also
(besides PBG which is allowed as per GeM GTC). DD should be made in favour of

Senior Accounts Officer, FSSAI

payable at

New Delhi

. After award of contract, Successful Bidder can upload scanned copy of the DD in place of PBG and has to
ensure delivery of hard copy to the original DD to the Buyer within 15 days of award of contract.

9. Buyer Added Bid Specific ATC

Buyer uploaded ATC document Click here to view the file.

Disclaimer/shaxor

The additional terms and conditions have been incorporated by the Buyer after approval of the Competent
Authority in Buyer Organization, whereby Buyer organization is solely responsible for the impact of these clauses
on the bidding process, its outcome, and consequences thereof including any eccentricity / restriction arising in
the bidding process due to these ATCs and due to modification of technical specifications and / or terms and
conditions governing the bid. Any clause(s) incorporated by the Buyer regarding following shall be treated as
null and void and would not be considered as part of bid:-

1. Definition of Class | and Class Il suppliers in the bid not in line with the extant Order / Office Memorandum
issued by DPIIT in this regard.

2. Seeking EMD submission from bidder(s), including via Additional Terms & Conditions, in contravention to
exemption provided to such sellers under GeM GTC.

3. Publishing Custom / BOQ bids for items for which regular GeM categories are available without any
Category item bunched with it.

Creating BoQ bid for single item.

Mentioning specific Brand or Make or Model or Manufacturer or Dealer name.

Mandating submission of documents in physical form as a pre-requisite to qualify bidders.
Floating / creation of work contracts as Custom Bids in Services.

Seeking sample with bid or approval of samples during bid evaluation process.

Mandating foreign / international certifications even in case of existence of Indian Standards without
specifying equivalent Indian Certification / standards.

10. Seeking experience from specific organization / department / institute only or from foreign / export
experience.

© ® N Uk

11. Creating bid for items from irrelevant categories.
12. Incorporating any clause against the MSME policy and Preference to Make in India Policy.
13. Reference of conditions published on any external site or reference to external documents/clauses.

14. Asking for any Tender fee / Bid Participation fee / Auction fee in case of Bids / Forward Auction, as the
case may be.

Further, if any seller has any objection/grievance against these additional clauses or otherwise on any aspect of
this bid, they can raise their representation against the same by using the Representation window provided in
the bid details field in Seller dashboard after logging in as a seller within 4 days of bid publication on GeM. Buyer
is duty bound to reply to all such representations and would not be allowed to open bids if he fails to reply to
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such representations.

This Bid is governed by the General Terms and Conditions/ara=a_fag# 3R e, conditons stipulated in Bid and
Service Level Agreement specific to this Service as provided in the Marketplace. However in case if any condition
specified in General Terms and Conditions/@Ta=a @3 3R 2K is contradicted by the conditions stipulated in
Service Level Agreement, then it will over ride the conditions in the General Terms and Conditions.

In terms of GeM GTC clause 26 regarding Restrictions on procurement from a bidder of a country which shares a land border with India, any bidder from a country which
shares a land border with India will be eligible to bid in this tender only if the bidder is registered with the Competent Authority. While participating in bid, Bidder has to
undertake compliance of this and any false declaration and non-compliance of this would be a ground for immediate termination of the contract and further legal action

in accordance with the laws/ 1 T TAT=T At & WS 26 & TeH H WA & WY HfH W WS WA aTd U F X T Wlg
W giddy & §I9 H AT & AT {H T AT A arel T & drs o =X 38 [fder & s a3 & fow it ary gon
9 a8 o5 & aren weH W F wrw toligd @fds #F A9 od AT ST B sHA Iquela FN eem AR P o
Teld ©IYOT fFT ST & SHH Ul o el W 3 Bl dohlol FAH B AR BT & AN I & Plefeh Hars
P 3T BT

---Thank You/g9=arg---
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